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Chisf Minigters’ and Food Ministers'
Oonference ot Food Pollcy
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(n) the detalls of the decisions arriv-
ed st the Chief Ministers’ and Food
Ministers' Conference held st New
Delhi on the 8th and Sth of April,
1867 in the matter of food pelicy; and

(b) whether any All-India Food
Policy has been worked out to solve
the food problem facing the country?

The Deputy Minister in the Minis.
iry of Food, Agriculiure, Community
Paval t ang C H (Shri

D, Ering): (a) A statement Is placed
on the Table of the House.

{b) Yes, Sir.

Shri Sradhakar SBupakar: Sir, I rise
to a point of order. These statements
are noi available even to the Mem.
bers who have tabled the questiona
Therefore, 1 would submit that in
future the hon. Minister who is re.
plying to the question may give a gist
of his statement in the House so that
even those Members who have not got
copies of the statement may be able
to ask supplementary questions

Mr. Bpeaker: Everybody must get a
cupy of the statement. A copy of the
slatemsnt must be given to every hon.
Member.

oft dfere amw @y ;o i
fasft 21

Y g wow W : aga &% St
Frwwdt § o= 1 At fret &0

Mr, Speakir: Two or three days ago
the same point was raised here and
then it wag suggested that the Minls-
try concerned must supply suffickent
copies so that all hon. Members may
be able to have a copy.

Shri Chintamani Panigrahi: He
should read out the statement.

Shri Sradbakar Supakar: He should
give at least a gist of it.

Shri Krishne Ewmar Ohattarji: The
statement should be circulated in thme.
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Shri Annashiy Shinde: We will en-
sure that sufficient copies are made
available.

Mr. Bpeaker: I am {old that there
are copies in the Notice Office but hon.
Members have not taken them.

Shri Bal Raj Madhok: I just now
enquired, Bir, and it was not avail-
able.

ot WESTC mvy Rowv ;. Tl 0@
T WERY |

Mr. Speaker: He may read it out,

under which the inter-State movement

2. The present wheat zone consisi-
of Punjab, Haryana, U.P. and the
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that efforts should be made (0 per.
fect the system of collection of data
so that a proper and more aceurate
Food Budget could be prepared later
on,

4. It was recoguised thgt ths posi-
tion with regurd to rice is extremely
difficult. 1t was agreed, therefore,
that every effort shouly be made to
intensify the procurement of rice with-
in the country both in purplus and
deficit States so that sufficient quan-
tities may become avallable for public
dustribution in the deficit States. It
was agreed that Andhra Pradesh
wowld supply to the Cenire in ail &
lakh tonnes against the supply of 3
lakh tonnes of imported wheat and
milo by the Centre to the State.
Punjab Government agreed ip make
available to the Centre about 6 lakh
tonneg of al} food Orissa ag
to supply 75,000 tonnes of rice Lo the
Centre and also agresd to consider
whether some more quanties could be
snade available n. exchange for wheat
supplicd to the State by the Govern-
wmnent or India,

5. With regard to procurement, it
was agreed that the method of pro.
curement in each State should be left
to the Btate concerned but that every
State should make all efforts to maxi~
mise procurement,

6. It was felt that the procurement

somewhat low, It was decideg that
the question would be discussed fur-
ther with the main rabi growing States
and that the level of prices for the
rabi foodgrasins would be announced
within a few days.
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] intermediary, It was also agreed
‘that -examination of the costs and
margins of the I ood Corporation would
oe looxed into o ensute that the briag-
ing in of the Food Corporation did not
rasult in any increase in prices.

lItwulmedﬁntl Standing
Committee of Chief Minl

MAY 30, 1967
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country, hnvhglhuuuﬁmd
duction 10 the pre

mmdmmm
tare (Shri Jagjiwan Ram): 1 do not
accept that it is the sole

of the Unlon Government to supply
food 1o the people. It ix the joint res-

ing of some Chiefmhuotm
as well as surpluz States will be form.
ed to deal with the various problems
on food es and when they grose.

9, It was realised that in the very
difficult situation in which we are this
year, it was very necessary to jnten-
sify production within the countiy
and for this purpose every effort
should be made to grow short-ierm
crops over as large ares as possible in
the period between the harvest of the
Rabi and sowing of the kharif crops.

Shri 8hri Chand Goel: The question
is rather important as is indicated by
the fact that there are gs many ques-
tioners as there are members in thy
Union Ministry. I would like to know
the shortfall, the difference betwecu
our food production and our food re-
quirements, How does the Govern-
-ment propose to make up the short-
fall during the current year?

Shri Annasahib Shinde: The position
is well known. First of all, the final
estimates are not available, They
would be available within a mon'h or
so  The indications are that this year
tht: volume of production is likely 0
be of the tune of 76 million tons, Re-
garding imporis, though it is also not
very definite, we may be in a position
to import sbout T million to § million
tons, That would be the total avail-
ability and within that availability we
will have to make our internal arrange-
ments.

Shri ghri Chand Goel: In view of the
jinportance of the food problem and
considering that it is a natlonal pro-
blem and that it in the duty of the
Unjon Government to supply food to
every countryman, will Government
equal, fair and equilable
of foodgraina in the entire

ponsibility of the Centre and the
State Government concerned. The
Centre tries to help the deficit States
to the extent possible with the awvail-
wbie foodgrama with *he Centre whe.
ther procured within the country or
imported from gutside,

8hri Hem Barus: Bince the Union
Government has not succeeded to the
degired extent in the matter of jm-
porting foodgraing for helping the diff-
erent States in the country in this
critical situation, may I know how
far it i5 g fact that some of the State
Governments in which non-Congress
parties are in power have suggested
importing of food by themselves
through bi-lateral agreements with
foreign countries, specially with Cey-
lun and Burma; if so, what Is the re-
action of the Union Government to
this suggestion made by certain State
Governmenty?

Bhri Jagjiwan Wam: No State Gov-
ernment has made any suggestion 10
this effect.

Shrl Hem Barua: But it came out in
the papers. If a suggestion is made,
what will be your attitude?

Shri Jagjiwan Ram: I do not think
we answer hypothetical questions.

Shbri gurendranath Dwivedy: In the
statement just read out by the Minister
it is said that the role of the Food
Corporation is to be examined and
care would be taken that it does ant
become an additional intermediary. 1
want to know whether the role of the
ood Corporstion pas not yet been
clearly stated by the Government of
India. What is the attitude of the
State wanmts. are they prmr—
ed to help the Food cnpouﬁm\ .
procure and purchase foodgrains
the Statest If there i muwn.
which States are opposing H?
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prices at a lower level but it was at
the initiative of the Food and Agricul-
ture Minister, the hon, Shri Jagjiwan
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Bbri Indrajif Gupta: Is the hon.
Minister aware of the fact that several
eminent statisticlans ang economists in
the country have frequently -tated
that the system by which data is pro-
cured regarding the actual figures of
production is so faulty that there may
well be a case of saying that there
is absolutely no deficit at all of
foodgrains? With partleudar refer-
m:‘ow-kutheautemmt.
would like to know what js
mtmh”whlch‘hemh
the preparation of these estimatus of
actual food prod i
lity is emsured. It is sta
t.hedlhklmperhct.
what new methods are they
ing by which the accuracy can ve en-
sured? The people say that "
no deficit actually and that
deflcit is being propagated simply in
order to avold procuring of
grains for proper distribution,

mmm We haw
got  our
au\engthm it.

§

Our effort is to
The statistical organisation works
in various States and State

are also cooperating
with us In seeking that the statis-
tical organisation works efficiently and
that the statistics are accurate.  But,
obviously, the limitations are there.
As has already been mentioned by the
hon. Minister the other day, the
svailability of fo0dgrains in the eoun-
try appears to be apparently much
more than actually indicated by sta-
tisties. But some limitations are there
and they have been mentioned in the
House.

§hri Chinfamanl Panigrshl: The
Orissa Govegnment promised,
ginally, to export 75,000 tonnes of rice.
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wOWUWE g wg W

consider that if an equal quantity of
wheat was given to him, r
will leok into it; what is the shortfall
in the supply of wheat, certainly I
will try to send,

Bhri R. Barua: From the sistement
it appears that a Standing Committee-
consisting of Chiet Ministers from-
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Shrl Apnamhid Shionde: It has
been Indicated that the Chlef Minis.
ters of Andhra Pradesh, Bihar, Kerala,
Madras, U.P. and West
Bengal would be members of this
Standing Commmittee. This has been
indicated.

oft we fagry areddt : W T
ww & fe e sifet o ame At
¥ wiwT R Ao wdw ¥ e el &
av wqw F frsdy g€ amo feafy <

WIC FEAET T sy e 917 I
& ag wovar a7 v Ao sdw ¥ g Fasi
# soerer 7 feafer &, o 3 o ofert
¥ @ § Wi wr SN ag
ot avar ot i mopn e & gard
avw fagre & arenws faer § w@r oy §
Wt R AT wver ww g & 7
afy wow =t wgra & wdf qowr @
W welt wEre % qre Wew wEw ¥ W
feafr & ot & wr§ wot oA &
o afe § &t 99 & wrere 9T W aw
w1 wrinEt f aE § 7

ofr wrelte vw ;e T ¥
ot i wE § T arat 5 oy W an
WAL A 41 1w #) wne feofr
¥ frdy ) ot o g G
gt wg A gh | Afew ag 7 woe
g fe wsT wiw ot wg% ©F qw
AR ur ogi I§ K wTIRESOTST
wiew s gy 1 W1 wATy A
WuT Wi qr 1wy d«r fexfa
o ot ) wafe & wron feww 9w
wt fod s o srawgear § I
o W IW ¥ i @ Wi aa
T ¥ WU SAR WY wTAwpeaT
ot 1 7y TR g Wi g o
R ECE R Ty
T A T W e g
T8 ¥ ATl g Y gk & s wgt T
¥e wriart wnrw of ¥1 ag § 1 Sued
wrdar Wy wwlt ol it Y et
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¥ W WO g § 1 68 fiewn WY
wreew e i § ol S o e
w7 ¥awm frar war § Wit w9 foits
® fag ¥ Wsw o O ard gw
&\ &fe & s o ww @
g wg we & W Wk s
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Shri Inderjit Malhotra: In view of
the past experience and the difficult-
ies faced in procuring sufficient
quantities of foodgrains, may 1 know
if the Central Government is suggest-
ing to the State Government State
irading in foodgrains?

Shri Annasshib Shinde: Yes, Sir.
In faut, this subject matter was dis-
cussed at length. Of course, the
method of procurement has been lett
to the discretion of the State Govern-
ment. But all the Chief Ministers
assured us that they would try their
level best 1o gee that procurement is
done.

Shrl J. B. Kripalani: I would like
to know what the Food Minister
would do in the case of g State which
is & surplus State but which has aress
which are in famine. Because it is a
surplus State and through neurclic
obstinacy, the Government of that
State does not call for help from the
Centre and within the State there are
restrictions as between one tehsil and

In their
neurotie,ride.thlﬂwmmmotthe
Btate do not call for help from the
Centre. How are these pockets to be
fed? I know that in Madhya Pradesh
there are at least three to five
‘where famine conditlons exist, and in-
one area even the district magistrate
had declared that there was famine
mﬁthnbﬁtnnthin‘hhth‘m

m‘ A s -lmmm.

i
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Shri Jagjiwan Bam: My. hon, friends
Aare free to make any insinuations that
they choose.

A. B. YVajpayee: That is wnat
happent (Inserruptions)

2000 tonnes of wheat to be moved to

Shri A. B. Vajpayee: It Is a questic
«of fact. Let the hon. Minister visit
these areas himself.

Shri Jagjiwan Ram: We should not
forget that in the State also, there are

ponsible legislat and repr
tatives of the people as we here are.
.So long as the State Governments are
functioning, and so long as there are
representatives of the people in the
-State Legislatures and so long as the
“State 1,egislatures are functioning. ..,

sitog fr: e ga a7 [ am
T W XA G g 1w framsi
TPy M AT TET AL &1 W
sZzwhn & oF war wifesa qmar &)
FAEI TR |

Shri Jagjiwan Ram: 1 have pot
finished my answer yet....(Interrup-
tions). ‘Therefore, it shall be the
duty. ... (Interruptions).

Mr. Speaker: May 1 req hon.

Members tp allow the hon. Minister
to finish his reply?

-Shri Jagjlwan Ram: I am saying
‘fhat o long as the constitutionally
_Btate Governments are functioning
there, so long as the responsibility of
the State Governments to look after
these aress iz there and so long as the
feglslatures are functioning there, I
should not presume that they are
ablivious ¢f the conditiens in the

machinery, apart from foodgrains, and
it so0, whether the Food Minister would
consider the advisability of asking the
Food Ministers in the States to see
that these requirements are provided
and also encugh incentives are pro-
vided to the farmers so that produc-
tion can be boosted up so as to make
the country self-sufficlent?

Shrl Annasabib Shinde: All these
requirements of the wvarious State
Governments are looked into. As far
as ihe fertiliser requirement is con-
cerned, for instance, the fertiliser
distribution poliey has been farmulat-
ed In consultation with the State
Governments.

ot ok won AT TTT TG I
HHT mirew & 9w Pear §, IaF IER
g

“It was, therefore, felt that the
existing zonal restrictions under
which the inter-State movemant

of foodgrains to private trade ‘s
. 3, should continue.™

B e wnw wg * fn v gt

wer w5 ¥ g dow % At fiowelt oY
ot i Wirer Tepweie Y wew fgar g
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degr g ¥ get g tegx Pt &
sty W R o aeew Y ?
B e T agw e f

Fogrismagd fe . . |

7w sl wTer ¢ WERW WENE,
*T O% § mfd s Tv7 IO ¥ W
g7

dradgifw . Iw AW

vz daafaa g

Shri Hem Barua: Let him be allow-
ed to complete his question,

Mr. Speaker: He iz putting varts
{a), (b) and (c) of the quesiion.

ot amk oAt ;3@ Tede &

4OE 8 # sgrqar -

“It was agreed that every effort
should be made to grow short-
term crops over as large an area
as poasible in the period between
the harvest period and sowing of
Xharif crops.”.

Myr. Speaker: The hon. Member
fnust come straight to his question, 1
am not going to allow speeches like
this. He Is taking sway the time of
‘the whole House.

ot wtd weRfty - 05 weEv
et § s v g8 A% & #tf 21
favte gor ¥ ot - war £ 2y wAT §
Wi ¥ frd P wrderdt Frof ) o
e tgram v fen ol fear
war & 1 zewaadr Bt wgefy &
ar gfear ¥feay ¥ aed- 5 U
&g ar fe g werw At
o gn-fagrk fgem ¥z G & 0 X
g AT gt ¥ Foe war s frfreed
whiw ¥ @ wrk ¥ ok agy 0wk
seer ey ft 0wy i fird vy Faen
Foqr war )

Mr. Spaskor: The reply necd only
te short. It need not be o0 long as
the question.
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Shri Jagliwan Ram: Syme of the

-Chief Minigtery were in favour of re-

moving zonal restrictions. (Inter-
riiptions), A few Chief Ministers
were in favour of removing zonal res-
trictions,

drgfmd: s ? FTAE

amw sgm wifgd
Shry Jagjiwan Bam: | am not going

to answer that. ‘That was not part
of the question,

The second question was about
short-term crops. Positive action hes
been taken and perhaps the House
will be very happy to learn that near.
ly 11 lakhs acres have been brought
under short-duration crops.

S¢ far as the question of wastage
Is concerned, that was not considered
at the Chief Ministers' conference but
positive steps are being taken.

In fact, I am golng to circulate a
report from the Foog and Agriculture
Ministry wherein all the details will
be given showing what actions have
been, taken to avold wastage of food-
grains,

ft soermie it ¥ T wr
it % w191 oF ¥ wrA g £ fF
Form e o & 3 Franfr fgre
® qrams Ry ¥ o e ww & Fefer
# vy eoT By gAFT G Y, T
e FaT vw iR, o R
o aarey fasil & Framt ot ww
¥ Frgfr ot ¥ oy Rge o @ &,
wiifw aar 7€ wfaw wvet o i
gt gveew § 1 afx g, & I
A goeTe ¥ gw wt ¥ amerd
& we o Rl & orewmerl A
qft & frlr e g9 fomw o frd
argE?

wft sl 1o ¢ Wt IF TER
Wn w1 T §, Arfws ey
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# Froarge ¥ e e Tt @,
#feT W« AgH TRIEnT q@ior § T
§ drc wrr ofr oest Y w8 0 wgt
% ¥ aFwrd §, T I IO s
e die draoerd weamt ¥ gra
wET FHE T |

it et TRt @ gl & WOy
Yow W Wy A7 oame g fen
=T )

oft woparf o2W ;WIS WORTC A
g ga fear a1 fe g 1971 2F
HTL AW - e wONT
a7 i fufrees wiwid § @ auet
gt offeafy & @@ g &1 ol &
fait faarefmw fear mm @, w1
vy T wosTe W ag feae i e g
1971 7% WH-@EEs ofvd 3%
R, afqua‘rwiﬂw,wf‘m
FrsR wArar mar i 7

ot WA T 2 75 & A
¥ ¢ Fame gy ar W IW  fe
ERceiaf ikeid 3

Mr. Speaker: Shri Berwa:

Shri Nath Pai: We are also on the
list of questioners,

Mr. Speaker: But I called the hon,
Member; he was not here. He has
not come. mrear!ﬁﬁ:yquuﬁm
in the list.

Shri Nath Pai: I have the same
list which you have.

Mr. Speaker: I called the hon. Mem-
ber in the beginning,

Sbri Nath Pai: Is that the punian-
ment for coming late?

‘Mr. Speaker: No. But before I come
beck to him for a second time, I
mould call the others at least once.

| MAY %, 1907
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wft wifwTe wrer RowT : Grer TRy
ot ot 8wy T # ¥ A s
wret qw ® feec € 0 g ¥
a5 R oy spe T & ot e
§¢, T ¥ Trwrearar w srfafafy fdy
g mf war & oy e wger §
fis 37 gemal § Toe R AR
T w9t gk, vewearT s wfrfrfee
fem 7 foq Wl Oweqw ®1 ww
agTaT 3 Fr g g

ot Wiy TW ;RN ®T
sfarfafirer ar 1
it sitwTe vy sewy : B fgm 7

off waiver T @ TR F
et § sfafrfger fear 1w
A% HEEAT WY WA &, g9 TRt
) wiHiw g T FfAm E TR

oft wiwTC ATy oW ;AT S T
1t & ol o T g T ¢

Mr, Speaker: Iﬂ»dsomnﬂwhom

i

wy T Ay

AT HT GUTT Y AT KT T W
151, 152, 153, 155 %I 156 %
wE-aTw & fanr o, o v we o
free air WiT ax wreE wEed Ay
oyt ot frrer I

Shri K. Suryanarayana: May I know
whether the Government s aware
that the Food Corporation is charg-



Barua in your letter, I want to get an
to this question b

keep on Iusurlng that some ﬂtlte
Chief Ministers are in a position to
import directly and the Central Gov-
ernment is in the way. Has
the Government considered this ques-
tion of policy?

Shri Jagjiwan Ram: (a) Of course
some sort of & natipnal budget was
circulated tp the various States lni
at the Chief Ministers'
was felt that the data ohm.ned
therein was not acceptable to all the
States: No question of the authority of
the Central Government vis-o-vis the
was involved
do not have eny eonltttwﬁml autho-
rity in this matter. Food and Agrieul-
ture is a State subject and it is only
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Shri Hom Barua: What about the
etosion of leadership?

Shri Jugfiwan Bam: When Shri Hem
Barua gets corroded and eroded, he
thinks of erosion.

ot wy fomd : T AW WY
gl g Wi

it 1o Ao fvardt : fawem Fafen
L4 -
Shri Fagjiwan BRam: (B) No propo-

sal to that extent has been made by
any State Government,

Shrl Naih Pal: What i= your at-
titude?

Shri Jagjiwan Bam: I am no! go
i?g to answer any hypothetical ques-
tion.

Shri N. K. Sanghi: It has been
aamitted that there is 5 growing
rhortage of food in the country, May
1 know from the hom Minister if a
national policy for destroying pests and
sparrows is under contemplation of
the Government?

Shri Anunasshib Shinde: How does
this arise from the maln  question,
8ir?

Mr. Speaker: Shri Kachavaiya
off g T eHAW : AAA
ey At F wex w2w & quff foral F ard
¥ xamr fF T WA I VAT
21 A% conda ¥ 4w v e
fy wr Y fear, g feld ¥ agr
oT frqe £ el W aiw 1 ot 4
g T, qg 7% W W uw Wy 5
aff firr | wF Wz W & agr g
ot gt gaw O afe o
w7 man, Taar wig O € o
qr e H ATX §, WY WORTT @
fie 39 Frit & o werrer T ), A TORT
it WY wzr § 7 wew Sqw AT A
wrer o ur fe 5w Freiee g
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Mr. Spoaker: What to do; I em not
able to help it (Interruptions).

Shri Shrl Chand Goeel: Could you
1ell ug where the front endy and from
where the back bencheg start?

Shri 8. Kundu: Sir, I rise to a point
of order, Those who sit in the back
would definitely not like to be called
‘back-benchers. It would be better if
you call us “those who sit slighily
behind from the front”.

Mr, Speaker: All right.

st TrATARATT WA A fafae
=& W g% fafres €1 #7iw # faa
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Mr. Speaker: Wo shall go-to the
next guestion pow.
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